9 Oral Aaswers

May I also know whether he will see

that the stlum people are provided with

for
like

schools
things

housing, drinking water,
elementary education and
that ?

SHRI OM MEHTA : This question
deals with Government accommoda-
tion, not with slums., There are vast
areas where houses can be built. We
have acquired vast tracts of land and
houses can be built there and we have
already drawn up a programme for
building on the Mehrauli-Badarpur
Road 16,000 residential units and in
Ghaziabad 12,000 units. As I have
already said, if money is available we
shall definitely build houses,

FUET: THA * g qwal w7 Faten

*¥210. W W ggra : &30 Ffa 7
g8 aqi dogaT F/ F oA SFR
T @0% N BT F qeAt ¥ faghar &
faw #vf faarc fomi & 5 o afx &t
qAwAE ST FT 7

T[Fixation of the brices of Kharif Crop

*210. SHRI RAM SAHAI : Will the
Minister of AGRICULTURE be pleased
to state whether Government have
given any consideration to the fixation
of the prices of Kharif Crops; and if
so, the details thereof ?]

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB SHINDE) :
A statement giving the required infor-
mation is laid on the Table of the
Sabha. SRR

STATEMENT

The question regarding fixation of
the procurement prices of kharif cere-
als for 1973-74 season was considered
at the Conference of Chief Ministers
and State Food Ministers held at New
Delhi on 14-6-73 in the light of the
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recommendations made by the Agricul-

tural Prices Commission in this regard.
As agreed to at the said Conference,

the prices of Rs, 63/- per quintal for
paddy, jowar and maize; Rs. 65/- pe1
quintal for bajra and Rs. 62/- per
quintal for ragi of standard varieties
recommended by the Commission as
procurement prices, have been accepted
as support prices for 1973-74. Govern-
ment have also fixed the support price
for small millets (kodon-kutki) at
Rs. 55/- per quintal.

The question regarding fixation of
procurement prices will be considered
at the beginning of the harvesting season.

Tlafe qaen & o @& (w0
swriwige e} : ow faavo sy &
v e w@r wiar g foat aifaq geuar
U

faaTa

1973-74 Wwq & T @d% & spamen
% afawifis gen fgtha &% & qov
w14 97, 1973 #1 4% faeht ¥ o
wer Al At wer g afmea %
v e § 59 A 5 W ger s
grer &1 wg famifean &t gftz & faare
fawel foar o o1 | o%@ FRNET § ag
ga gal a1 5 g, sa AT aFr a
s fFedl 71 63 wWE afq fre,
FrsT 1 65 g Ofg frmed ety iy
FT 62 ®wd Ay feeew @7 weg faaa
arawr & sifasifia geq & &7 §F fawmfon
Fr oY, 1973-74 F o3 wigra wog &
&Y IR foar Qg 1w v et
fade (*FrE-geEsy) &1 o w1greg ges
55 &3 sfa fraem fraffes faar &

sifagifa qeq fruifes W & 9w
q¥ H21§ HEE F IFW § faar fwar
s |t

[ 1 English translation.

+[ 1 Hindi translation.
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st wgpa @ d OAE wERT
ST "AFRT & i ar FEaT 3 a1 qger |
Wfadi & #Fww ¥ 5w a@ g2 A= |
fear f& @0% &7 ®uF T AT0 FIF
FT FAT ACAT § ST iz fa=Are fwae w4v |
ar ag 13| 7 A7 T FAT TF T 4T
Wt fare far 7ar fF gds F GF&@d
F dr FT wET #1 ga7 wIT 7 faar \
saret @l feara @1 7w geai @ W17 |
gy #1 g138 g0 5F § fauiha 5@
F 5 faare wraw @1 § ?

SHRI ANNASAHEB SHINDE : The
Agricultural Prices Commission has
examined some aspects of the problem
of cost of production and the Chief
Ministers naturally base their recom-
mendation on the basis of the Report of
the Agricultural Prices Commission.
The prices which have been announced
by the Government are not procurement
prices but they are support prices ; that
means minimum support prices. As
far as the procurement prices are con-
cerned, looking to the crop prospects,
the prevailing level of prices and many
other factors in the economy the
Government will come to a conclusion
about procurement prices.

A TR WEIR ¢ FITAT AR, A
qeF g oA 05 S SATT qFIL a0 A7
&5 3@ A1a &1 ¥ Fr5 fremg fear
g & fraiw &1 F; @t @l 47
A FT G0 FE T ATav @, AT A
ffgqe & ar ag st @1 § 7

SHRI ANNASAHEB SHINDE : As
I said, broadly they have examined this.
They got the information from the
State Governments and the State
Governments have broadly reported to
them that Rs. 50 to Rs. 55 is the cost
of production per quintal of paddy but
the actual data relating to cost of pro-
duction is still being processed. That
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was not available to the Agricultural
Prices Commission.
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Wi W ggm . AN GF 99T 43 twar
M fF @de N waa A @ £ wEA
g F¢@ ¥ fRgar sz AEr g FIF
® | dr gur ®<F ag a5 opes
F v A TEG AR Gq® N wHA A
FE 0 feaar g=t qtar § S IqET
qqT FM g 7

To<r §aTe & fa qa1E arg e fFiT-
¥z Fr3@ W T AT g ! | ATEW
F S grgw § fran sam <R
F FTEN AT @A & ?

SHRI ANNASAHEB SHINDE : The
first part 1 have already explained.
[ am sorry the hon. Member was not in
a position to follow or perhaps 1 was
not clear enough. There cannot be
a general category of one cost of
production for kharif crop and rabit
crop because cost of production of
individual crops whether rabi or kharif,
is different.

About the other aspect as to what can’
be the difference between procurement'
price and support price that will depend
as I said on some of the factors which
have to be taken into consideration at
the time of fixation or determination
of these prices. One of the factors can
be the crop prospects; the other can
be the general level of prices. Some
other factors will also have to be taken
into consideration. There is no principle
as such as to what should be the diffe-
rence between the procurement price
and the support price.

SHRI BHUPESH GUPTA : Apart
from the question of procurement price,
may I know whether, in the light of
experience gained in the procurement
of wheat under the takeover scheme,
the Government has worked out any
scheme for actual procurement of the
next crop in co-operation with the
people ? If so, what are the main

features of the particular scheme and
whether any consultations with the
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proper people have taken place with a
view to evolving such a scheme well in
time ?

SHRI ANNASAHEB SHINDE: May
I seek your protection, Sir, I have mno
objection to reply, but the question is
a little different. The hon. Member
may be right, but this question relates
to fixation of prices of kharif crop.
The hon, Member is asking me details
of the scheme of takeover or procure-
ment.

SHRI BHUPESH GUPTA : Under
the price mechanism you can fix any
price for procurement,

SHRI ANNASAHEB SHINDE : As
far as the price mechanism is con-
cerned, now we have learnt enough.
The procurement price has really to
take into consideration all factors in
the economy, including even the national
situation and international situation.
The Government will be careful enough
to take into consideration all the factors
before coming to any final conclusion
about the procurement price of kharif
crops.

SHRI SANDA NARAYANAPPA :
May I know from the hon. Minister
whether the Government’s procurement
rate will be less ? They get foodgrains
from the ryots at a low price and after
entrusting the foodgraing to the Food
Corporation of India the rate is
increased. By the time it reaches the
consumer the rate is very high and
through the fair price shops the grain
is distributed at a very high price. May
I know the reason why such a high
price is given to the Food Corporation
of India ?

SHRI ANNASAHEB SHINDE :
There are two aspects. As far as the
issue prices are concerned, they are
broadly uniform all over the country,
irrespective of the cost element involved
in it. The Government of India make
available to the State Governments
foodgrains, whether they are of the
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Kharif or Rabi season, at a pre-deter-
mined issue price. Therefore, there is
no question of variation as far as this
price is concerned. As far as the
other part of the hon. Member’s ques-
tion is concerned, the cost incidentals
may be high. This question at the
moment is being examined by a com-
mittee of administrators and other
financial experts. They are going into
the cost and incidentals of the Food
Corporation and after getting the
recommendations of the Committee,
Government will take necessary steps
and see to what extent we can
economise,

ot JUES AT AveF ¢ AW, 99
Fqd a7 T g a1 Swl a3 w7 H
frarat % sfafafa sad s & ar &
Tg gWA AT *7 1T A Rifrm
Tl AR EAFTIGE 7

gEY, AW S WEAF NTIW I
fara et & e § s aqgrar fw G
FT 62 2, frdY &7 65 &, @l 39 Al
F ST ATF FATE | AR, G F @UT
F fawx & sty Far FW A G E 7

SHRI ANNASAHEB SHINDE : His
question is what should be the compo-
sition of the Agricultural Prices Com-
mission, whether farmers’ representa-
tives should be there, if farmers’ repre-
sentatives are there, then why the con-
sumers’ representative should not be
there. These are all matters which
naturally have received the attention of
the Government from time to time. At
the moment we have found a practical
way out. To advise the Agricultural
Prices Commission, there is a Farmers'
Panel. Some Members of Parliament
are appointed on the Farmers’ Panel.
Before giving its report the Agricultural
Prices Commission consults the Far-
mers’ Panel and then gives its report
to the Government of India. As far as
the prevailing ievel of prices i1s con-
cerned, I do not want to make any
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Imprecise statement. The hon. Mem- ' of prices is very high. It is well known.

ber himself is aware that the prevailing
level of prices is very high. Particu-
larty it is very high in regard to course
grains, If the hon. Member wants. . .

AT 9EiE aEe c guy qaT
T T & B 39F ¥ afzily 0¥ gram
FearomT % adf wd § 1 s <y g ar
T 5TF T @ s | wqy F-
wa e Aad F1 A AT A TE 2 1 Faay
s 7Y fad @ sAwr afafrire gad
ETAT

A
£y

SHRI ANNASAHEB SHINDE: 1
think I have replieq to the query of
the hon. Member. It is a different
thing that he may not be satisfied with
my reply.

NRTHEN ARG iz o5 Y fresmrd

i 33§

SHRI ANNASAHEB SHINDE :
What I said I would repeat,  This
demand is being made on the floor of
both Houses from time to time and
taking into consideration the demand

of hon. Members. The Government
responded to it.

Aqd now there is a Farmers’ Panel
appomted fo advise the Agricultural
Prices Commission ; before submitting
:any, report fo the Government of Indja
m regard either to the kharif cereals or
the rabj cereals the commission consults
the Farmers’ Panel. I have also made
the statement earlier that there are

some MPs who are nominated on the
Farmers’ Panel.

ol Sneed; wete wiEm : g &
T H 3 T A0 A | A D Ay

W AT A ¥ A ¥ o gy
#ifa §

§HRI ANNASAHEB SHINDE : Sir,
while I was speaking, he interrupted
me. I said that the prevailing level

The price structure differs from State to
State, area to area, If the hon. Membe:
wants any precise statement, with prope:
notice, I can give him all the details
about the prevailing level of prices,

Wl SEERET SR qIF AT AT Al
AI0E 0 |0 FrOAMN Al FES F oAl
s B ) I - o

SHRI PRITHWI NATH: The
Minister tells us that he has fixed up
the price in consultation with certain
reports from the State Governments and
on the basis of certain recommendations
{rom the Farmers’ Panel. 1 would
like him to place the whole thing before
the House so that we can know what
is the recommendation that he has
received from the State Governments
and also from the Farmers’ Panel, The
other point is .

MR. CHAIRMAN : Only cne point.
There are other Members. .

SHRI PRITHWI NATH: Sir, 1
want to know what is the constitution
of the Farmers’ Panel on the recom-
mendations of which he is relying.

SHRI ANNASAHEB SHINDE :
Taking into consideration the last pait
of his question, I would say that it is
an advisory body, the Farmers’ Panel.

SHRI PRITHWI NATH : Who are
the personnel ?

SHRI ANNASAHEB SHINDE: |
can give the list to him. I can lay it
on the Table of the House.

MR. CHAIRMAN: You iay it on the
Table of the House.

SHRI ANNASAHEB SHINDE:
About the other question as to what are
the reports of the State Governments
about the price structure, etc., these
reports are confidential by their nature,
But we always make the report of the
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Agricultural Prices Commission avail-
able to the hon. Members; it is avail-
able in the Parliament Library.

SHRI PRITHWI NATH :; TFarmers’
Panel report.
SHRI ANNASAHEB SHINDE:

There is no report as such. But we
always make the report of the Agricul-
tural Prices Ccmmission available (o
the hon. Members and it is avaiable
in the Parliament Library.

SHRI PRITHWI NATH : I want to
know onlv about ‘he recommendations
of the Farmers’ Panel. He can claim any
recommendation of the State Govern-
ment as confidential. But the recom-
mendations of the Farmers’ Panel can-
not be considered to be confidential
wien Members of Parliament are there
in it.

SHRI ANNASAHEB SHINDE: 1
will see if there is any such report of
the Farmers’ Panel and if any formal
report is there, I do not think there is
any difficufty and we can make it
available to him, We would not like
to discourage any discussion on that.

SHRI K. C. PANDA: We are procu-
ring wheat and rice and other products
from outside the country and are paying
a high rate to the farmers of Canada
and America. 1 want to know from
the hon. Minister whether the prices of
indigenous foodstuffs would be just on
a par with the imported products so
that the farmers of India also should
get the benefit like the farmers of
America and Canada,

SHRI ANNASAHEB SHINDE: I
am sorry, I am not in a position to
accept the contention of the hon.
Member. Ultimately, the purchasing
power of our own people, the consu-
mers, is different. Moreover, it happens
many times that the level of interna-
tional prices is much lower than our
price. Is it the contention of the hon.
Member that we should lower our
prices also when the international prices
go down?
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SHRI K. C. PANDA: Are you
prepared to sell the hoarded wheat at

subsidised rates ?

SHRI ANNASAHEB SHINDE :
This is about the kharif crop, it is not
about wheat. I can come to it when
the hon. Member specifically asks about
it. . .

(Interiuptions)

MR. CHAIRMAN : Mr. ~Shinde,
have you finished ?

SHRI ANNASAHEB SHINDE : Sir,
1 do not accept what the hon. Member
in general says about the prices struc-
ture in India which has to be related to
our economy.

SHRI MAHAVIR TYAGI: The
hon. Minister has mentioned about
consultations which are had from the
Farmers’ Panel or Forum. Is it
actually farmers who are on that Panel
or the representatives of farmers, elect-
ed representatives, MPs, because they
also receive votes from the farmers in
that way? Or are there actually
farmers on the Panel and, if so, will
the Minister be pleased to read out the
list ?

SHRI ANNASAHEB SHINDE: I
have already said that I am going to
lay on the Table of the House the list
of the members of the Panel. Most of
them are farmers while some of them
are Members of Parliament who are
farmers.

A WEATCH FAC ¢ ;ELH I, AT
aras FT ¥ fagre ¥ 41 #1 w9y fwmee
MR. CHAIRMAN : Mr. Kesri. Last

question. We have already taken
fifteen minutes.

St faarewm, 38 o waw T
w fagre ¥ 200 w7 f3aew g (e7m-
aa) T G€F 125 577 fames ozt
® | TEEI W3 AN 0FA g W@ ¥ @Y
asir g s srfwfmas @ g S smw &
FHT 9 T 95 A9 977 9% & Afga
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i FY sracar ¥ faw qeg & F@Ae ¥
FAG JAT § 7€ W & AT AR FT 978
fqar a4 g1 w41 & S¥ 1 AT AN <&@
gT AT ot A waear w1 gfte ¥ vaEd
gT F47 (T &g qar Asrar fwarr A
qray ¥ $7 W@ § 41 ag fF fe| & s
F1 @1 47 4T § a1 ST qFH A9 37
FY N1 IT 4T S FL | 7g 9g ¥ A
3 FEraT T @ f& 3T # ATW@
Fr S gad N1 § Gy Afew &, 99T
& a1 oite gadt NF § 7g I7 1 9f=a
Fras o1 faadr arfee faad  f& sa
F Z FY FIAT ITHRT g2 FL, A7 I}
qHY FE ANAT T Ay T AT TF AR
qT 3B A WE ! AR ST FET
=1as &7 &1 §1 €99 3T 97 gedr § |ar
at w97 face 9E &1 g4t ¥ @A gU
FI7 A1q J gar 3B ag frar § 7

SHRI ANNASAHEB SHINDE : Sir,
1 am sorry the hom’ble Member was
perhaps not here or not listening to
when I earlier explained the position. |
The prices which have been decided
now are support prices. They are not
procurement prices. The procurement ]
prices should be decided before the
harvesting season, and some of the
factors mentioned by the hon’ble
Member, including consumer’s interest,
will have to be borne in mind while
coming to conclusions.

‘Youth Against Famine’ Scheme in

West Bengal

MISS SAROJ PURUSHOT-
TAM KHAPARDE :

SHRI SARDAR AMIJAD
ALI:

SHRI N. R. CHOUDHURY :

SHRI HARSH DEO MALA-
VIYA :t

SHRI K. P, SINGH DEO :
Will the Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE

be pleased to state :

*211,

tThe question was actually asked on
the floor of the House bv Shri Harsh
Deo Malaviya. !
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(a) whether the scheme ‘Youth
against Famine’ Scheme in West Ben-

gal ;

(b) if so, the details of the scheme
and the pumber of persons involved in
such programmes ; and

(c) the criteria for selecting the area
of operation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV) : (a) to (¢) A state-
ment is placed on the Table of the
House.

STATEMENT

“Youth Against Famine’ is a develop-
ment-oriented educational programme.
Under this scheme 55 camps have been
held in West Bengal so far, in which
5225 youth participated, including about
1300 non-students.

The West Bengal Government con-
stituted a State Coordinating Committee
consisting of officials and non-officials
which indicated the projects for opera-
tion after discussion with the District
Planning and Development Officers,

The participating Universities were
Calcutta University, Burdwan Univer-
sity, Kalyani University, North Bengal
University and Jadavpur University,
besides the LLT. Kharagpur. Camps
were held in the Districts of Hooghly,
Burdwan, Birbhum, 24 Parganas,
Darjeeling, Nadia, Murshidabad, Midna-
pore and Howrah. The projects under-
taken were re-excavation of canals, dig-
ging and deepening of irrigation tanks,
ponds, road construction, afforestation,
bunding and raising of embankments.
The educational aspects included socio-
economic survey of the locality where
the camp was held, night schools and
literacy  classes. talks, discussions,
debates, and cultural programmes.



